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Mr. Speaker: It may be a fact; but it 
is nojL related to this.

Shri NambUr: Let him answer the 
first part.

Mr. Speaker: The hon. Member by
combinin^g many parts, stands to lose 
the whole thing. I am going to the next 
question.
R e c o m m e n d a t io n s  o f  U n iv e r s it y  C o m 

m iss io n

1̂399. Prof. D. C. Sharma: Will the 
Minister of Education be pleased to 
state:

(a) the steps taken to implement 
the recommendations of the University 
Commission Report; and

(b) the amourit of grant given to 
the Punjab University for construct
ing its buildings at Chandigarh?

The Minister of Rehabilitation 
(Shri A. P. Jain): (a) Attention is 
invited to the reply given to Starred 
Question No. 549 asked by Prof. Ram 
Saran on 5th March, 1953.

(b) Does not arise.

Prof. D. C. Sharma: May I know
what action has been taken with re
gard to the recommendation of the 
Commission on examinations?
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[The Minister of Education and 
Natural Resources and Scientific Re
search (Maulana Azad): It has beei\^ 
explained many times in the House 
that the recommendations made by the '  
Commission were of three kinds. Some 
of the recommendations concerned the 
Universities, some concerned the Cen
tral Government and others concerned 
the State Governments. Government 
tried to implement them by introducing 
some Bills here and getting them 
passed. No effective step has so far 
been taken regarding the recommenda
tions which concerned the Universi
ties and the State Governments*, v 
Government are of the view that 
until an agency is formed for this pur
pose, this reform will not be carried 
out. The hon. Member is aware that 
only yesterday a Conference was called 
to consider this matter.]

Prof. D. C. Sharma: May I know the 
agency the Governmeat is thinking of 
setting up in order to collate all the 
various recommendations with reference 
to the States, Universities and the  ̂
Centre, in order to have them implex 
mented?

X  -  jjU  : i3|jf Ul,#*

^  Ut>l< ^  ^

i .  |»)^

^  L  ^ )))-» *

[Maulana Asad: Yes, Government
have this suggestion in view that an 
agency should be formed to survey 
the entire field of Universities reform 
and to consider the important recom
mendations made by the Commission. 1
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[MaulAna Azad: It is difficult to say 

what difficulties confront them, but 
undoubtedly they will be having diffi
culties. I think that until an agency is 
formed to consider all these matters 
and to look into these difficulties, this 
work cannot progress.]

Shri Barrow: May I know if the
recommendation in respect of the Uni
versity Grants Commission is being 
implemented?
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[Maulana Azad: The matter is under 

consideration.]
Prof. D. C. Staarma: May I know if 

the intention of the Ministry is to have 
a new Commission to examine the 
report of this Commission?

[Maulana Azad: No. Government
thinks there is no need for this.]
R e h a b il it a t io n  L o a n  t o  P u n ja b  S t / t

*1400. Praf. D. C. Sharma: (a) Will 
the Minister of RehabUlUHon be 
pleased to state whether any rehabili
tation loan was sanctioned by the 
Government of India to the State of 
Punjab during the year 1952?

(b) Was any particular condition 
attached to such loan?

The Minister of RehabiUtation 
(Shri A. P. Jain): (a) Yes, loans 
aggregating Rs. 1,41,93,000 were sanc
tioned.

(b) The loans bear interest at 4i 
per cent, per annum. Simple interest 
will be recovered on each of the first 
three anniversaries on the dates of 
withdrawz l̂ of loans. Thereafter the 
loans together with interest thereon 
at the above rate will be recovered in 
seventeen equated instalments payable 
on each anniversary of the date of 
drawing.

Except in the casj? of loans granted 
to the Government of Punjab for 
Chandigarh project, bona fide losses 
are to be shared in the ratio of 50:50 
by the Punjab and Centrtv.1 'Govern
ments.

Prof. D. C. Sharma: May i knbw,
Sir, if there was any controversy with 
reg îrd to the r^ e  of interest between 
the Punjab State and the Central 
Ministry of Rehabilitation?

Shri A. P. Jalp: No question of any 
dispute about the rate of interest can 
arise, because the rt̂ ie of interest is 
fixed by the rate at which the Govern
ment of India borrows from time to 
time.

N ational  Sample Survey

*1401. Shri Morarka: Will the
Minister of Finance be pleased to 
state:

(a) whether it is a fact that although 
the National Sample Survey was set 
up three years ago for collecting data 
for the use of the National Income 
Committee, no use could so far be 
made of its data by that Committee;

(b) whether the data collected by 
the National Sample Survey is based 
not on any objective measurement but 
only on opinion survey; and

(c) whether the work of crop cut' 
ting surveys which was being done 
hitherto by the Imperial Council of 
Agricultural Research has now been 
transferred to the National Sample 
Survey and if so, why?

The Deputy Minister of Finance
(Shri A. C. Guha): (a) The National 
Sample Survey was set up to improve 
the quantity and quality of statistical 
data relating to production, consump
tion and other aspects of the economic 
and social life in India and also to 
fill the gaps in information required 
for National Income estimation. Some 
of the data collected by the National 
Sample Survey is being utilized by the 
National Income Committee.

(b) No, Sir. The National Sample 
Survey adoptft objective methodt o f




